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Supreme Court [25]

Abhinav Mohan Delkar v. State of Maharashtra, (B.R. Gavai, C.J. and K. Vinod Chandran, J.), 2025
SCC OnLine SC 1725

Action for Autism v. Union of India, (B.V. Nagarathna and K.V. Viswanathan, JJ.), 2025 SCC OnLine
SC 1720

Ajmera Shyam v. Kova Laxmi, (Surya Kant and N. Kotiswar Singh, JJ.), 2025 SCC OnLine SC 1723

Assn. of Doctors & Medical Students (ADAMS) v. National Medical Commission, (B.V. Nagarathna
and K.V. Viswanathan, JJ.), 2025 SCC OnLine SC 1722

Atul Harilal Thakkar v. Pratap Karamshi Sejpal/Thakkar, (J.K. Maheshwari and Aravind Kumar, JJ.),
2025 SCC OnLine SC 1711

CCE v. Canara Bank, (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC OnLine SC 1716

Charanjeet Singh Chanderpal v. Vasant D. Salunkhe, (M.R. Shah and B.V. Nagarathna, JJ.), 2022
SCC OnLine SC 2480

Charanjeet Singh Chanderpal v. Vasant D. Salunkhe, (M.R. Shah and B.V. Nagarathna, JJ.), 2022
SCC OnLine SC 2481

Charanjeet Singh Chanderpal v. Vasant D. Salunkhe, (M.R. Shah and Krishna Murari, JJ.), 2022 SCC
OnLine SC 2482

Commr. (CGST) v. National Dairy Development Board, (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2025
SCC OnLine SC 1717

Commr. of Customs v. Ess Enn Impex, (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC OnLine SC
1714

Commr. of Customs v. Nidhi Distributors, (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC OnLine
SC 1713

Commr. of Customs v. P.V. Enterprises, (Sanjiv Khanna, C.J. and Sanjay Kumar and K.V.
Viswanathan, JJ.), 2025 SCC OnLine SC 1709

Commr. of Customs v. Schunk Metal & Carbon (India) (P) Ltd., (J.B. Pardiwala and R. Mahadevan,
J1.), 2025 SCC OnLine SC 1706

Commpr. of Customs v. Suncity Strips & Tubes (P) Ltd., (Bela M. Trivedi and Prasanna B. Varale, JJ.),
2025 SCC OnLine SC 1715

Commpr. of Customs v. Vodafone Idea Ltd., (J.B. Pardiwala and R. Mahadevan, JJ.), 2025 SCC
OnLine SC 1707

Dow Chemical International (P) Ltd. v. Commr. of Customs, (Sanjiv Khanna, C.J. and Sanjay Kumar
and K.V. Viswanathan, JJ.), 2025 SCC OnLine SC 1710

Guta Devi v. Jai Nath, (Hrishikesh Roy and Manoj Misra, JJ.), 2023 SCC OnLine SC 2477

M.V. Leelavathi v. Dr. C.R. Swamy, (Vikram Nath and Sandeep Mehta, JJ.), 2025 SCC OnLine SC
1724

Madhur Garg v. Superintendent of Customs, (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2025 SCC
OnLine SC 1712

Patanjali Yogpeeth Trust v. CCE, (Abhay S. Oka and Ujjal Bhuyan, JJ.), 2025 SCC OnLine SC 1708

Raj Kumar Aggarwal v. Kotak Mahindra Bank, (B.V. Nagarathna and K.V. Viswanathan, JJ.), 2025
SCC OnLine SC 1721

Sunil Anna Kakade v. Laxmi Balu Kakade, (J. K. Maheshwari and Aravind Kumar, JJ.), 2025 SCC
OnLine SC 1718
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Union of India v. Mahindra & Mahindra Ltd., (B.V. Nagarathna and Ujjal Bhuyan, JJ.), 2024 SCC
OnLine SC 5599

Willingdon View Coop. Housing Society v. Brihanmumbai Municipal Corpn., (J.B. Pardiwala and R.
Mabhadevan, JJ.), 2025 SCC OnLine SC 1719

Allahabad High Court [105]
Aasifv. State of U.P., (Rajeev Misra, J.), 2025 SCC OnLine All 4889
Afjal v. State of U.P., (Sameer Jain, J.), 2025 SCC OnLine All 4935
Ajeet v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 4955
Akash Kashyap v. State of U.P., (Krishan Pahal, J.), 2025 SCC OnLine All 4892
Akash Seth v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 4950
Aklesh v. State of U.P., (Krishan Pahal, J.), 2025 SCC OnLine All 4910
Amarjit Pal v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 4951
Amit Kumar v. State of U.P., (Krishan Pahal, J.), 2025 SCC OnLine All 4893
Anil Kumar v. State of U.P., (Karunesh Singh Pawar, J.), 2025 SCC OnLine All 4916
Anita Mishra v. State of U.P., (Pankaj Bhatia, J.), 2025 SCC OnLine All 4923
Arjun Vishwakarma v. State of U.P., (Ajay Bhanet, J.), 2025 SCC OnLine All 4941
Ashok Kumar Maurya v. State of U.P., (Manish Kumar Nigam, J.), 2025 SCC OnLine All 4886
Atar Singh v. State of U.P., (Krishan Pahal, J.), 2025 SCC OnLine All 4898
Bebi Lata v. State of U.P., (Krishan Pahal, J.), 2025 SCC OnLine All 4904

Bhagwan Shri Krishna v. Anjuman Islamia Committee of Shahi Masjid Idgah, (Ram Manohar
Narayan Mishra, J.), 2025 SCC OnLine All 4921

Chitt Narayan Pathak v. State of U.P., (Vikram D. Chauhan, J.), 2025 SCC OnLine All 4969

Cropscare Infotech (P) Ltd. v. State of U.P., (Rajan Roy and Manish Kumar, JJ.), 2025 SCC OnLine
All 4931

Dalchand v. State of U.P., (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All 4972
Deepak Gupta v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 4899

Gaurav Kumar Maurya v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 4900

Gulam - E-Rasool v. State of U.P., (Karunesh Singh Pawar, J.), 2025 SCC OnLine All 4915
Hakim Singh v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 4946
Hakim Singh v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 4948
Hari Shankar v. Union of India, (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All 4924
Harishchandra v. State of U.P., (Ajit Kumar, J.), 2025 SCC OnLine All 4987

Harshit Kumar Mishra v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All
4957

Himanshu Kumar Mishra v. State of U.P., (Sameer Jain, J.), 2025 SCC OnLine All 4939

Indrajeet v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 4985
Indrasen v. State of U.P., (Karunesh Singh Pawar, J.), 2025 SCC OnLine All 4917

Indrawativ. State of U.P., (Krishan Pahal, J.), 2025 SCC OnLine All 4895

Jagriti Chaudhary v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 4954
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Jamiat Ulma E Hind v. Union of India, (Siddharth and Avnish Saxena, JJ.), 2025 SCC OnLine All
4920

Javed v. State of U.P., (Sameer Jain, J.), 2025 SCC OnLine All 4919
Jawahar Lal v. State of U.P., (Karunesh Singh Pawar, J.), 2025 SCC OnLine All 4912

Kabristan Waqf Committee & Mukhtyarpur Nawada v. State of U.P., (Saumitra Dayal Singh and
Sandeep Jain, JJ.), 2025 SCC OnLine All 4980

Kajal Jha v. State of U.P., (Saumitra Dayal Singh and Sandeep Jain, JJ.), 2025 SCC OnLine All
4944

Kamlesh Singh v. State of U.P., (Saral Srivastava and Arun Kumar Singh Deshwal, JJ.), 2025 SCC
OnLine All 4928

Kasbeli Ayurvedic School v. State of U.P., (Chandra Dhari Singh, J.), 2025 SCC OnLine All 4929
Kiran Rai v. State of U.P., (Vikram D. Chauhan, J.), 2025 SCC OnLine All 4970
Kishan Singh v. State of U.P., (Krishan Pahal, J.), 2025 SCC OnLine All 4908

Kshetrapal Sankhwar v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All
4947

Kushal Pathak v. State of U.P., (Manish Mathur, J.), 2025 SCC OnLine All 4925

Law Publishers v. Virender Sagar, (Arun Bhansali, C.J. and Kshitij Shailendra, J.), 2025 SCC
OnLine All 4887

Loknath v. State of U.P., (Krishan Pahal, J.), 2025 SCC OnLine All 4902

Mahendra Kumar Chaudhary v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine
All 4945

Mahesh Kumar v. State of U.P., (Ajit Kumar, J.), 2025 SCC OnLine All 4988

Mahesh Sharma v. State of U.P., (Sameer Jain, J.), 2025 SCC OnLine All 4937

Mahesh Yadav v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 4958
Manju Devi v. State of U.P., (Karunesh Singh Pawar, J.), 2025 SCC OnLine All 4962

Manmeet Singh v. State of U.P., (Rajesh Singh Chauhan, J.), 2025 SCC OnLine All 4961

Manoj Kumar Ojha v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 4956

Manoj Suppliers v. Union of India, (Manoj Kumar Gupta and Ram Manohar Narayan Mishra, JJ.),
2025 SCC OnLine All 4930

Mayank Chaudhary v. State of U.P., (Manoj Kumar Gupta and Ram Manohar Narayan Mishra, JJ.),
2025 SCC OnLine All 4922

Meena Yadav v. State of U.P., (Karunesh Singh Pawar, J.), 2025 SCC OnLine All 4965

Mohd. Maruf'v. State of U.P., (Rajiv Gupta and Anish Kumar Gupta, JJ.), 2025 SCC OnLine All
4943

Mohd. Sahil v. State of U.P., (Vikram D. Chauhan, J.), 2025 SCC OnLine All 4888
Mohd. Zaimul Islam v. State of U.P., (Pankaj Bhatia, J.), 2025 SCC OnLine All 4932
Mohit Tiwari v. State of U.P., (Krishan Pahal, J.), 2025 SCC OnLine All 4901
Murahu v. State of U.P., (Krishan Pahal, J.), 2025 SCC OnLine All 4896

Nadeem v. State of U.P., (Krishan Pahal, J.), 2025 SCC OnLine All 4890

Nafees v. State of U.P., (Raj Beer Singh, J.), 2025 SCC OnLine All 4940

Nazima Khatun v. State of U.P., (Piyush Agrawal, J.), 2025 SCC OnLine All 4983
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Nikhil Chaudhary v. State of U.P., (Saurabh Srivastava, J.), 2025 SCC OnLine All 4959
Nirmala Devi v. State of U.P., (Krishan Pahal, J.), 2025 SCC OnLine All 4905

Parul Sinha v. AIIMS, (Abdul Mein, J.), 2025 SCC OnLine All 4973

Pinki v. State of U.P., (Karunesh Singh Pawar, J.), 2025 SCC OnLine All 4966

Prabhawati v. State of U.P., (Karunesh Singh Pawar, J.), 2025 SCC OnLine All 4968

Pramod Kumar Sagar v. U.P. Power Corpn. Ltd., (Ajay Bhaneot, J.), 2025 SCC OnLine All 4971
Ragini Shukla v. State of U.P., (Rajesh Singh Chauhan, J.), 2025 SCC OnLine All 4963
Rajabhaiya Yadav v. State of U.P., (Sameer Jain, J.), 2025 SCC OnLine All 4934

Rajat Yadav v. State of U.P., (Sameer Jain, J.), 2025 SCC OnLine All 4938

Rajendra Kanchan v. Avinash Agrawal, (Neeraj Tiwari, J.), 2025 SCC OnLine All 4977
Rajveer v. State of U.P., (Saumitra Dayal Singh and Sandeep Jain, JJ.), 2025 SCC OnLine All 4984
Rakesh Kumar Chaturvedi v. State of U.P., (Rajnish Kumar, J.), 2025 SCC OnLine All 4884
Rakhi Goyal v. Enforcement Directorate, (Sameer Jain, J.), 2025 SCC OnLine All 4909

Ram Chandra v. State of U.P., (Alok Mathur, J.), 2025 SCC OnLine All 4927

Ram Chandra v. State of U.P., (Karunesh Singh Pawar, J.), 2025 SCC OnLine All 4914

Ram Gopal v. State of U.P., (Karunesh Singh Pawar, J.), 2025 SCC OnLine All 4913

Ram Nath Maurya v. State of U.P., (Sandeep Jain and Saumitra Dayal Singh, JJ.), 2025 SCC
OnLine All 4979

Ramashankar Singh v. State of U.P., (Rajesh Singh Chauhan, J.), 2025 SCC OnLine All 4967
Ritu Garg v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 4949
Sachin Gupta v. State of U.P., (Krishan Pahal, J.), 2025 SCC OnLine All 4911

Sairun v. State of U.P., (Krishan Pahal, J.), 2025 SCC OnLine All 4906

Sanjay Kumar Shukla v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All
4986

Satya Prakash Singh v. CAT, (Arun Bhansali, C.J. and Kshitij Shailendra, J.), 2025 SCC OnLine
All 4960

Shabnam v. State of U.P., (Krishan Pahal, J.), 2025 SCC OnLine All 4907

Shahrukh Khan v. State of U.P., (Krishan Pahal, J.), 2025 SCC OnLine All 4891

Sheru v. State of U.P., (Raj Beer Singh, J.), 2025 SCC OnLine All 4942

Shivam Porwal v. State of U.P., (Samit Gopal, J.), 2025 SCC OnLine All 4897

Shivam v. State of U.P., (Krishan Pahal, J.), 2025 SCC OnLine All 4894

Shivram Yadav v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 4978
Shivranjan v. State of U.P., (Piyush Agrawal, J.), 2025 SCC OnLine All 4982

Shubham Kumar Sharma v. State of U.P., (Karunesh Singh Pawar, J.), 2025 SCC OnLine All 4918
Sohan Lal v. State of U.P., (Saurabh Shyam Shamshery, J.), 2025 SCC OnLine All 4926

State of U.P. v. Dhirendra Kumar, (Siddharth and Avnish Saxena, JJ.), 2025 SCC OnLine All 4885
Suraj Kumar Verma v. State of U.P., (Sameer Jain, J.), 2025 SCC OnLine All 4933

Surjeet Kumar v. State of U.P., (Vikram D. Chauhan, J.), 2025 SCC OnLine All 4974

Sushma Devi v. State of U.P., (Piyush Agrawal, J.), 2025 SCC OnLine All 4981

Takko v. State of U.P., (Siddharth and Harvir Singh, JJ.), 2025 SCC OnLine All 4952
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Nachhattar Singh v. Lakhwinder Singh, (Manisha Batra, J.), 2025 SCC OnLine P&H 5480
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Sant Lal v. Uttar Haryana Bijli Vitran Nigam, (Harpreet Singh Brar, J.), 2025 SCC OnLine P&H
5519

Sita Guli Sheikh v. State of Punjab, (Manisha Batra, J.), 2025 SCC OnLine P&H 5485
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Tri 541

Biswajit Das v. State of Tripura, (S. Datta Purkayastha, J.), 2025 SCC OnLine Tri 542
Executive Engineer v. Dinesh Chandra Laskar, (Biswajit Palit, J.), 2024 SCC OnLine Tri 922

Hindustan Steelworks Construction Ltd. v. Dilip Kumar Kar, (Aparesh Kumar Singh, C.J. and
Arindam Lodh, J.), 2023 SCC OnLine Tri 983

Irrity Spices v. Tripura Rehabilitation & Plantation Corpn. Ltd., (Aparesh Kumar Singh, C.J. and
Arindam Lodh, J.), 2024 SCC OnLine Tri 921

Mantu Yadav v. State of Tripura, (Biswajit Palit, J.), 2025 SCC OnLine Tri 540

Vertex Pharmaceuticals v. State of Tripura, (T. Amarnath Goud, Acting C.J.), 2023 SCC OnLine Tri
982

Uttaranchal High Court [40]
Akhlakh v. Israr, (Vivek Bharti Sharma, J.), 2023 SCC OnLine Utt 2251

Anusuya Prasad Nautiyal v. Union of India, (Ritu Bahri, C.J. and Rakesh Thapliyal, J.), 2024 SCC
OnLine Utt 4167

Bharat - RKC JV v. Ministry of Road Transport & Highways, (Ritu Bahri, C.J.), 2024 SCC OnLine
Utt 4162

Chhavi Aggarwal v. Vilakshan, (Ritu Bahri, C.J. and Rakesh Thapliyal, J.), 2024 SCC OnLine Utt
4159

Dinesh Chandra Tiwari v. Shanti Devi Bisht, (Vivek Bharti Sharma, J.), 2023 SCC OnLine Utt 2257
Jai Singh Bisht v. State of Uttarakhand, (Ravindra Maithani, J.), 2023 SCC OnLine Utt 2258

Jeet Ram & Sons v. Govind Ballabh Pant University of Agriculture & Technology, (Ritu Bahri, C.J.
and Rakesh Thapliyal, J.), 2024 SCC OnLine Utt 4169

Manjira Devi Sikshan Evam Prashikshan Sansthan v. State of Uttarakhand, (Manoj Kumar Tiwari,
J.), 2024 SCC OnLine Utt 4161

Metropolis Resident Welfare Assn. (MRWA) v. Rajiv Bhatnagar, (Ravindra Maithani, J.), 2023 SCC
OnLine Utt 2253

Mukesh Kumar Saxena v. Ruchi Saxena, (Ravindra Maithani, J.), 2024 SCC OnLine Utt 4166

Multipurpose Sadhan Sahkari Samiti Ltd. v. State of Uttarakhand, (Manoj Kumar Tiwari, J.), 2024
SCC OnLine Utt 4165

Nathi Singh Negiv. Garhwal Mandal Vikas Nigam Ltd., (Vipin Sanghi, C.J. and Rakesh Thapliyal,
J.), 2023 SCC OnLine Utt 2255

Navneet Kumar v. Commr. Uttarakhand, (Ritu Bahri, C.J. and Rakesh Thapliyal, J.), 2024 SCC
OnLine Utt 4163

Pramod Kumar v. Seema Sharma, (Ritu Bahri, C.J. and Rakesh Thapliyal, J.), 2024 SCC OnLine Utt
4170

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826954
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826954
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826964
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826966
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826966
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826967
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826962
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826963
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826961
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826965
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826960
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826960
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826970
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826981
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826981
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826975
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826975
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826971
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826971
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826988
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826989
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826984
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826974
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826980
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826980
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826979
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826978
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826978
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826985
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826976
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826976
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826987
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826987

-39 .

Ravi Kant Sagar v. State of Uttarakhand, (Ravindra Maithani, J.), 2024 SCC OnLine Utt 4168
Rekha Suman v. Janardan Prasad, (Vivek Bharti Sharma, J.), 2024 SCC OnLine Utt 4164

State of Uttarakhand v. Prescribed Authority Eviction/Upziladhikari, (Sharad Kumar Sharma, J.),
2023 SCC OnLine Utt 2252

Super Construction Associates v. State of Uttarakhand, (Ritu Bahri, C.J. and Rakesh Thapliyal, J.),
2024 SCC OnLine Utt 4160

Triveni Sewa Pharmacy v. All India Institute of Medical Sciences, (Ravindra Maithani, J.), 2023 SCC
OnLine Utt 2254

U.S.A. Solar Systems v. Uttarakhand State Coop. Bank Ltd., (Ravindra Maithani, J.), 2023 SCC
OnLine Utt 2256

Abhishek Kumar v. State of Uttarakhand, (Alok Kumar Verma, J.), 2025 SCC OnLine Utt 2505
Archit Dixit v. State of Uttarakhand, (Alok Kumar Verma, J.), 2025 SCC OnLine Utt 2504
Jai Ram Jajhriya v. Alka Gupta, (Alok Kumar Verma, J.), 2025 SCC OnLine Utt 2508

Madarsa Daarul Uloom Farukhiya v. State of Uttarakhand, (Ravindra Maithani, J.), 2025 SCC
OnLine Utt 2515

Mamta Arya v. State of Uttarakhand, (Ravindra Maithani, J.), 2025 SCC OnLine Utt 2519
Manju Prakash v. State of Uttarakhand, (Ravindra Maithani, J.), 2025 SCC OnLine Utt 2522

Neha Khetwal v. Uttarakhand Public Service Commission, (Ravindra Maithani, J.), 2025 SCC
OnLine Utt 2520

Pushpa Panu v. State of Uttarakhand, (Ravindra Maithani, J.), 2025 SCC OnLine Utt 2517
Qualymed Pharma (P) Ltd. v. EPFO, (Ravindra Maithani, J.), 2025 SCC OnLine Utt 2523
Rajesh Kumar Gupta (Dr.) v. State of Uttarakhand, (Alok Mahra, J.), 2025 SCC OnLine Utt 2510
Rakesh Bhardwaj v. Anil Giri, (Alok Kumar Verma, J.), 2025 SCC OnLine Utt 2509

Ravindra Kumar Pandey v. State of Uttarakhand, (Manoj Kumar Tiwari and Subhash Upadhyay, JJ.),
2025 SCC OnLine Utt 2518

Rifakat Ali v. State of Uttarakhand, (Pankaj Purohit, J.), 2025 SCC OnLine Utt 2514

Rooprani v. Govind Ballabh Pant University of Agriculture & Technology, (Ravindra Maithani, J.),
2025 SCC OnLine Utt 2521

Sachchidanand Purwal v. State of Uttarakhand, (Alok Kumar Verma, J.), 2025 SCC OnLine Utt
2506

Santosh Tamta v. State of Uttarakhand, (Ravindra Maithani, J.), 2025 SCC OnLine Utt 2516
Sarfaraz v. State of Uttarakhand, (Pankaj Purohit, J.), 2025 SCC OnLine Utt 2513

Sukram Pal v. State of Uttarakhand, (Ravindra Maithani, J.), 2025 SCC OnLine Utt 2511
Sushil Kumar v. State of Uttarakhand, (Alok Kumar Verma, J.), 2025 SCC OnLine Utt 2507
Vinod Kumar v. State of Uttarakhand, (Alok Kumar Verma, J.), 2025 SCC OnLine Utt 2512

Income Tax Reports [2]
Landmark Cases, (S. Rajaratanam), (2003) 264 ITR (Jrn) 12
Landmark Cases, (S. Rajaratanam), (2004) 265 ITR (Jrn) 67

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826983
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826977
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826972
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826973
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826982
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826982
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826986
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826986
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826991
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826990
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826994
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002827001
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002827001
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002827005
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002827008
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002827006
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002827006
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002827003
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002827009
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826996
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826995
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002827004
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002827000
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002827007
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826992
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826992
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002827002
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826999
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826997
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826993
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826998
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002824693
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002824694

- 40 -

Customs Excise and Service Tax Appellate Tribunal [20]

Adinath Veterinary Products (P) Ltd. v. Commr. of Customs, (Dilip Gupta, President and P.V. Subba
Rao, Member (Technical)), 2025 SCC OnLine CESTAT 2275

CCE v. Sunil Trivedi, (Dr Rachna Gupta, Member (Judicial) and P.V. Subba Rao, Member
(Technical)), 2025 SCC OnLine CESTAT 2284

Commr. (CGST) v. Safeflex International Ltd., (Dilip Gupta, President and P.V. Subba Rao, Member
(Technical)), 2025 SCC OnLine CESTAT 2283

Commr. of Customs v. Atul Kishore Guglani, (Dilip Gupta, President and P.V. Subba Rao, Member
(Technical)), 2025 SCC OnLine CESTAT 2274

Commr. of Customs v. Praveen Industries (P) Ltd., (Dilip Gupta, President and P.V. Subba Rao,
Member (Technical)), 2025 SCC OnLine CESTAT 2271

Deepak Lilaram Asudani v. Commr. of Customs, (Dilip Gupta, President and P.V. Subba Rao,
Member (Technical)), 2025 SCC OnLine CESTAT 2279

Freudenberg Nonwovens India (P) Ltd. v. Commr. of Customs, (Dilip Gupta, President and P.V.
Subba Rao, Member (Technical)), 2025 SCC OnLine CESTAT 2280

Green Dot Air Express (P) Ltd. v. Commr. of Customs, (Dilip Gupta, President and P.V. Subba Rao,
Member (Technical)), 2025 SCC OnLine CESTAT 2276

J.J. Industries v. CCE, (Ashok Jindal, Member (Judicial)), 2025 SCC OnLine CESTAT 2286

Linkers Clearing & Forwarding (P) Ltd. v. Commr. of Customs, (Dilip Gupta, President and P.V.
Subba Rao, Member (Technical)), 2025 SCC OnLine CESTAT 2281

Mahesh Kartik v. Commr. of Customs, (Dilip Gupta, President and P.V. Subba Rao, Member
(Technical)), 2025 SCC OnLine CESTAT 2270

Pigeon India (P) Ltd. v. Commr. of Customs, (Sanjiv Srivastava, Member (Technical)), 2025 SCC
OnLine CESTAT 2287

Rajshree Global (P) Ltd. v. Commr. (CGST), (Dr Rachna Gupta, Member (Judicial) and P.V. Subba
Rao, Member (Technical)), 2025 SCC OnLine CESTAT 2285

Salem District Lorry Owners Assns. v. Commr. of GST, (Sulekha Beevi C.S., Member (Judicial) and
Vasa Seshagiri Rao, Member (Technical)), 2024 SCC OnLine CESTAT 3765

Sennheiser Electronic India (P) Ltd. v. Commr. of Customs, (Dilip Gupta, President and P.V. Subba
Rao, Member (Technical)), 2025 SCC OnLine CESTAT 2273

Shobha International v. Commr. of Customs, (Dilip Gupta, President and P.V. Subba Rao, Member
(Technical)), 2025 SCC OnLine CESTAT 2277

Shreem Worldwide (P) Ltd. v. Commr. of Customs, (Dr Suvendu Kumar Pati, Member (Judicial) and
Anil G. Shakkarwar, Member (Technical)), 2025 SCC OnLine CESTAT 2282

Shri Krishna Overseas v. Commr. of Customs, (Dilip Gupta, President and P.V. Subba Rao, Member
(Technical)), 2025 SCC OnLine CESTAT 2278

Swati Menthol & Allied Chemicals Ltd. v. Commr. (CGST), (Sanjiv Srivastava, Member (Technical)),
2025 SCC OnLine CESTAT 2288

Uflex Ltd. v. Commpr. of Customs, (Dr Rachna Gupta, Member (Judicial)), 2025 SCC OnLine
CESTAT 2272

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002824750
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002824759
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002824758
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002824749
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002824746
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002824754
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002824755
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002824751
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002824761
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002824756
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002824745
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002824762
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002824762
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002824760
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002824764
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002824748
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002824752
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002824757
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002824753
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002824763
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002824747
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002824747

-41 -

Income Tax Appellate Tribunal [87]

Academy of Medical Sciences Pariyaram v. CIT, (Inturi Rama Rao, A.M. and Sonjoy Sarma, J.M.),
2025 SCC OnLine ITAT 8204

Aleykutty George v. Assessment Unit, Income Tax Department, (Inturi Rama Rao, A.M.), 2025 SCC
OnLine ITAT 8231

Althi Venkata Narendra Raju v. CIT, (Manu Kumar Giri, J.M. and Amitabh Shukla, A.M.), 2025
SCC OnLine ITAT 8242

Amballur Service Coop. Bank Ltd. v. CIT, (Inturi Rama Rao, A.M. and Sonjoy Sarma, J.M.), 2025
SCC OnLine ITAT 8237

Ambuja Realty Development Ltd. v. CIT, (Pradip Kumar Choubey, J.M. and Sanjay Awasthi, A.M.),
2025 SCC OnLine ITAT 8190

Ammapuram Rajaraman Rajesh v. CIT, (S.S. Viswanethra Ravi, J.M. and Jagadish, A.M.), 2025
SCC OnLine ITAT 8246

Arun Kumar Das v. CIT, (Pradip Kumar Choubey, J.M. and Sanjay Awasthi, A.M.), 2025 SCC
OnLine ITAT 8187

Avinissery Service Coop. Bank Ltd. v. CIT, (Inturi Rama Rao, A.M. and Sonjoy Sarma, J.M.), 2025
SCC OnLine ITAT 8197

Ayyappan Pillai Anjana Pillai v. CIT, (Inturi Rama Rao, A.M.), 2025 SCC OnLine ITAT 8219

Baiju Bhaskaran v. CIT, (Inturi Rama Rao, A.M. and Sonjoy Sarma, J.M.), 2025 SCC OnLine ITAT
8196

Barri Nageswararao and Palepu Raghavendrarao Memorial Charitable Trust v. CIT, (Ravish Sood,
J.M. and Balakrishnan. S, A.M.), 2025 SCC OnLine ITAT 8194

Basant Satheesh v. CIT, (Inturi Rama Rao, A.M. and Sonjoy Sarma, J.M.), 2025 SCC OnLine ITAT
8200

Bibekananda Goswami v. CIT, (George Mathan, J.M. and Sanjay Awasthi, A.M.), 2025 SCC OnLine
ITAT 8182

Canossa Society v. CIT, (Inturi Rama Rao, A.M.), 2025 SCC OnLine ITAT 8218

Chandrasekharan Giridharan v. CIT, (ABY T. Varkey, J.M. and Jagadish, A.M.), 2025 SCC OnLine
ITAT 8252

CIT v. AIA Engineering Ltd., (Annapurna Gupta, A.M. and Suchitra Kamble, J.M.), 2025 SCC
OnLine ITAT 8203

CIT v. Navin Puri, (George Mathan, J.M.), 2025 SCC OnLine ITAT 8262

CIT v. Sudheer Raavi, (Vijay Pal Rao, V.P. and Manjunatha, G., A.M.), 2025 SCC OnLine ITAT
8256

Dharmaraj Rice Mill v. CIT, (Pradip Kumar Choubey, J.M. and Sanjay Awasthi, A.M.), 2025 SCC
OnLine ITAT 8183

Dr. Graham's House v. CIT, (Pradip Kumar Choubey, J.M. and Sanjay Awasthi, A.M.), 2025 SCC
OnLine ITAT 8189

Edakkad Urban Sahakarana Sangam v. CIT, (Inturi Rama Rao, A.M.), 2025 SCC OnLine ITAT 8225
Elankur Service Coop. Bank Ltd. v. CIT, (Inturi Rama Rao, A.M.), 2025 SCC OnLine ITAT 8217

Geetha Selvam v. CIT, (S.S. Viswanethra Ravi, J.M. and Amitabh Shukla, A.M.), 2025 SCC OnLine
ITAT 8193

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826138
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826165
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826165
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826176
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826176
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826171
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826171
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826124
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826180
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826180
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826121
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826121
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826131
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826131
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826153
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826130
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826130
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826128
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826134
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826134
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826116
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826116
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826152
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826186
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826186
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826137
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826137
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826196
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826190
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826190
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826117
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826117
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826123
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826123
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826159
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826151
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826127
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826127

-42 -

Gomtesh Nagari Sah Pat Sanstha Maryadit v. CIT, (R.K. Panda, V.P. and Astha Chandra, J.M.), 2025
SCC OnlLine ITAT 8253

Govardhan Seva Trust v. CIT, (Annapurna Gupta, A.M. and T.R. Senthil Kumar, J.M.), 2025 SCC
OnLine ITAT 8181

Grupo Antolin Irausa S.A. v. CIT, (Dr. Dipak P. Ripote, A.M. and Vinay Bhamore, J.M.), 2025 SCC
OnLine ITAT 8250

Hanna Bhavan Oldage Charitable Society v. CIT, (Inturi Rama Rao, A.M.), 2025 SCC OnLine ITAT
8214

Indian Medical Assn. v. CIT, (R.K. Panda, V.P. and Astha Chandra, J.M.), 2025 SCC OnLine ITAT
8249

Jagdish Vidyalankar v. CIT, (Yogesh Kumar U.S., .M. and Manish Agarwal, A.M.), 2025 SCC
OnLine ITAT 8260

Jags Impex v. CIT, (Inturi Rama Rao, A.M.), 2025 SCC OnLine ITAT 8223

Jayakumaran Pillai Govindapillai v. CIT, (Inturi Rama Rao, A.M.), 2025 SCC OnLine ITAT 8230
Jomon Joseph v. CIT, (Inturi Rama Rao, A.M.), 2025 SCC OnLine ITAT 8234

Kamla v. CIT, (Manu Kumar Giri, J.M. and Jagadish, A.M.), 2025 SCC OnLine ITAT 8245

Kangazha Service Coop. Bank Ltd. v. CIT, (Inturi Rama Rao, A.M. and Sonjoy Sarma, J.M.), 2025
SCC OnLine ITAT 8213

Karayavattam Service Coop. Bank Ltd. v. CIT, (Inturi Rama Rao, A.M.), 2025 SCC OnLine ITAT
8228

Kinanur Service Coop. Bank Ltd. v. CIT, (Inturi Rama Rao, A.M. and Sonjoy Sarma, J.M.), 2025
SCC OnLine ITAT 8227

Krishna Bothra v. CIT, (Dr. Manish Borad, A.M.), 2025 SCC OnLine ITAT 8207

Kumar Urban Development (P) Ltd. v. CIT, (R.K. Panda, V.P. and Astha Chandra, J.M.), 2025 SCC
OnLine ITAT 8244

Kurz India (P) Ltd. v. CIT, (Amit Shukla, J.M. and Arun Khoedpia, A.M.), 2025 SCC OnLine ITAT
8212

L. Uthayakumar v. CIT, (S.S. Viswanethra Ravi, J. M. and Amitabh Shukla, A.M.), 2025 SCC
OnLine ITAT 8192

Madras Seva Sadan v. CIT, (George George K., V.P. and Amitabh Shukla, A.M.), 2025 SCC
OnLine ITAT 8241

Manatec Electronics (P) Ltd. v. CIT, (S.S. Viswanethra Ravi, J.M. and Amitabh Shukla, A.M.), 2025
SCC OnLine ITAT 8201

Marath Velayudhan Joshy v. CIT, (Inturi Rama Rao, A.M. and Sonjoy Sarma, J.M.), 2025 SCC
OnLine ITAT 8198

Mazhar Illahi Shamsi v. CIT, (Dr. Manish Borad, A.M.), 2025 SCC OnLine ITAT 8208

Nagalakshmi Surekantham Mukku v. CIT, (Ravish Sood, J.M. and S. Balakrishnan, A.M.), 2025
SCC OnLine ITAT 8191

Nattika Service Coop. Bank Ltd. v. CIT, (Inturi Rama Rao, A.M.), 2025 SCC OnLine ITAT 8220
Nazneen Parvez Memon v. CIT, (Dr. Manish Borad, A.M.), 2025 SCC OnLine ITAT 8206

Niranjan Kumar Sharma v. CIT, (George Mathan, J.M. and Sanjay Awasthi, A.M.), 2025 SCC
OnLine ITAT 8185

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826187
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826187
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826115
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826115
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826184
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826184
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826148
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826148
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826183
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826183
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826194
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826194
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826157
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826164
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826168
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826179
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826147
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826147
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826162
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826162
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826161
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826161
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826141
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826178
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826178
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826146
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826146
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826126
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826126
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826175
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826175
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826135
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826135
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826132
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826132
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826142
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826125
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826125
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826154
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826140
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826119
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826119

-43 -

Pashankar Auto Wheels (P) Ltd. v. CIT, (R.K. Panda, V.P. and Astha Chandra, J.M.), 2025 SCC
OnLine ITAT 8180

Paul Jose v. CIT, (Inturi Rama Rao, A.M.), 2025 SCC OnLine ITAT 8226

Ponni Sugars (Erode) Ltd. v. CIT, (George George K., V.P. and Amitabh Shukla, A.M.), 2025 SCC
OnLine ITAT 8210

Popular Freight Express (P) Ltd. v. CIT, (Inturi Rama Rao, A.M.), 2025 SCC OnLine ITAT 8215

Powerrich Engineering Co. v. Assessing Olfficer, (Inturi Rama Rao, A.M.), 2025 SCC OnLine ITAT
8233

Prasad Film Laboratories (P) Ltd. v. CIT, (Vijay Pal Rao, V.P. and Manjunatha, G., A.M.), 2025
SCC OnLine ITAT 8255

Prudential Logistics & Transports v. CIT, (Inturi Rama Rao, A.M. and Sonjoy Sarma, J.M.), 2025
SCC OnLine ITAT 8199

Rajamanickam Vijayakumar v. CIT, (George George K., V.P. and Amitabh Shukla, A.M.), 2025
SCC OnLine ITAT 8179

Redington Distribution (P) Ltd. v. CIT, (ABY T. Varkey, J.M. and Jagadish, A.M.), 2025 SCC
OnLine ITAT 8251

Rejinthal Muralidhar v. CIT, (Vijay Pal Rao, V.P. and Manjunatha, G., A.M.), 2025 SCC OnLine
ITAT 8257

Remya Vikraman Nair Rema Devi v. CIT, (Inturi Rama Rao, A.M. and Sonjoy Sarma, J.M.), 2025
SCC OnLine ITAT 8235

Repakavari Choultry v. CIT, (Ravish Sood, J.M. and S. Balakrishnan, A.M.), 2025 SCC OnLine
ITAT 8188

RKM Social Welfare Foundation v. CIT, (Manu Kumar Giri, J.M. and S.R. Raghunatha, A.M.), 2025
SCC OnLine ITAT 8211

Sadasivan Devadathan v. CIT, (Inturi Rama Rao, A.M. and Sonjoy Sarma, J.M.), 2025 SCC OnLine
ITAT 8202

Safal Commodeal (P) Ltd. v. CIT, (George Mathan, J.M. and Rakesh Mishra, A.M.), 2025 SCC
OnLine ITAT 8184

Sairam Charitable Trust v. CIT, (S.S. Viswanethra Ravi, J.M. and Jagadish, A.M.), 2025 SCC
OnLine ITAT 8247

Sakshi Sharma v. CIT, (Dr. Manish Borad, A.M.), 2025 SCC OnLine ITAT 8209

Sariga Chicken Centre & Cold Storage v. CIT, (Inturi Rama Rao, A.M.), 2025 SCC OnLine ITAT
8222

Sesham Ramanaiah v. CIT, (Vijay Pal Rao, V.P. and Manjunatha, G., A.M.), 2025 SCC OnLine
ITAT 8265

Shaila Abdul Samadu v. CIT, (Inturi Rama Rao, A.M. and Sonjoy Sarma, J.M.), 2025 SCC OnLine
ITAT 8195

Shalini Macha v. CIT, (Vijay Pal Rao, V.P. and Manjunatha, G., A.M.), 2025 SCC OnLine ITAT
8258

Shilpa Electrical Engineers (India) (P) Ltd. v. CIT, (Vijay Pal Rao, V.P. and Manjunatha, G., A.M.),
2025 SCC OnLine ITAT 8259

Shiva Kesava Mahasannidhanan v. CIT, (Vijay Pal Rao, V.P. and Madhusudan Sawdia, A.M.), 2025
SCC OnLine ITAT 8254

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826114
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826114
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826160
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826144
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826144
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826149
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826167
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826167
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826189
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826189
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826133
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826133
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826113
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826113
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826185
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826185
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826191
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826191
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826169
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826169
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826122
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826122
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826145
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826145
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826136
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826136
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826118
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826118
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826181
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826181
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826143
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826156
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826156
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826199
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826199
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826129
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826129
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826192
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826192
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826193
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826188
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826188

-44 -

Shubham Trading Co. v. CIT, (Manjunatha, G., A.M. and Ravish Sood, J.M.), 2025 SCC OnLine
ITAT 8264

Sidhartha Dev v. CIT, (Yogesh Kumar U.S., .M. and Manish Agarwal, A.M.), 2025 SCC OnLine
ITAT 8261

Siju Sankaran Kutty v. CIT, (Inturi Rama Rao, A.M.), 2025 SCC OnLine ITAT 8216
St. Antony's Friary v. CIT, (Inturi Rama Rao, A.M.), 2025 SCC OnLine ITAT 8229
St. Francis Xaviers Forance Church v. CIT, (Inturi Rama Rao, A.M.), 2025 SCC OnLine ITAT 8224

Subramaniam Mohan Sundaram v. CIT, (Manu Kumar Giri, J.M. and S.R. Raghunatha, A.M.), 2025
SCC OnLine ITAT 8239

Sulpi Sainudeen Sunju v. CIT, (Inturi Rama Rao, A.M. and Sonjoy Sarma, J.M.), 2025 SCC OnLine
ITAT 8205

Suresh Productions v. CIT, (Vijay Pal Rao, V.P. and Madhusudan Sawdia, A.M.), 2025 SCC OnLine
ITAT 8263

Tamilnad Mercantile Bank Ltd. v. CIT, (George George K., V.P. and Amitabh Shukla, A.M.), 2025
SCC OnLine ITAT 8240

Tamilnadu Special Police Employees Coop. v. CIT, (George George K., V.P. and Amitabh Shukla,
A.M.), 2025 SCC OnLine ITAT 8238

Tapasvi Foundation Trust v. CIT, (Annapurna Gupta, A.M. and Suchitra Kamble, J.M.), 2025 SCC
OnLine ITAT 8186

Thalakkad Service Coop. Bank Ltd. v. CIT, (Inturi Rama Rao, A M. and Sonjoy Sarma, J.M.), 2025
SCC OnLine ITAT 8236

Tharmaraj Gopi v. CIT, (Manu Kumar Giri, J.M. and S.R. Raghunatha, A.M.), 2025 SCC OnLine
ITAT 8248

Unico Charitable Trust v. CIT, (George George K., V.P. and Amitabh Shukla, A.M.), 2025 SCC
OnLine ITAT 8243

Valsala Chellamma Bhargavan v. CIT, (Inturi Rama Rao, A.M.), 2025 SCC OnLine ITAT 8232
Vazhakulam Service Coop. Bank Ltd. v. CIT, (Inturi Rama Rao, A.M.), 2025 SCC OnLine ITAT 8221

National Company Law Tribunal [2]

Ashish Chhawchharia v. Klaatu Aircraft Leasing (P) Ltd., (V.G. Bisht (Retd.), Member (Judicial) and
Prabhat Kumar, Member (Technical)), 2024 SCC OnLine NCLT 9183

Sarga Udaipur Hotels & Resorts P. Ltd., In re, (Bidisha Banerjee, Member (Judicial) and Balraj
Joshi, Member (Technical)), 2024 SCC OnLine NCLT 9184

National Company Law Appellate Tribunal [10]
Alliance Industries Ltd. v. Peoples General Hospital (P) Ltd., 2025 SCC OnLine NCLAT 1277
Alliance Industries Ltd. v. Peoples International & Services (P) Ltd., 2025 SCC OnLine NCLAT 1276

Ashish Khanna v. Malay Sinha, (Ashok Bhushan, Chairperson and Arun Baroka, Member
(Technical)), 2025 SCC OnLine NCLAT 1273

Byju Raveendran v. Aditya Birla Finance Ltd., (Rakesh Kumar Jain, Member (Judicial) and
Jatindranath Swain, Member (Technical)), 2025 SCC OnLine NCLAT 1269

Harjit Singh Ahluwalia v. Udayaraj Patwardhan, 2025 SCC OnLine NCLAT 1274

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826198
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826198
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826195
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826195
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826150
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826163
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826158
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826173
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826173
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826139
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826139
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826197
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826197
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826174
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826174
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826172
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826120
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826120
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826170
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826170
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826182
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826182
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826177
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826177
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826166
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826155
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826578
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826579
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826588
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826587
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826584
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826580
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826585

- 45 -

Kalpesh Umesh Kini v. Vijay Group Infra LLP, (Ashok Bhushan, Chairperson and Barun Mitra,
Member (Technical)), 2025 SCC OnLine NCLAT 1270

Masyc Projects (P) Ltd. v. Pulkit Gupta, (Ashok Bhushan, Chairperson and Barun Mitra, Member
(Technical)), 2025 SCC OnLine NCLAT 1272

Rajbir Singh Makhni-HUF v. Diwaker Commercial (P) Ltd., 2025 SCC OnLine NCLAT 1278

Ram Kishore Arora v. Bank of Maharashtra, (Ashok Bhushan, Chairperson and Barun Mitra, Member
(Technical)), 2025 SCC OnLine NCLAT 1271

SCB Steels (P) Ltd., In re, 2025 SCC OnLine NCLAT 1275

Securities Appellate Tribunal [11]

Harishkumar Sakariya v. Securities & Exchange Board of India, (P.S. Dinesh Kumar, Presiding
Officer, Meera Swarup, Member (Technical) and Dr Dheeraj Bhatnagar, Member (Technical)),
2025 SCC OnLine SAT 412

Jay Bhavsar v. Securities & Exchange Board of India, (P.S. Dinesh Kumar, Presiding Officer, Meera
Swarup, Member (Technical) and Dr Dheeraj Bhatnagar, Member (Technical)), 2025 SCC
OnLine SAT 413

Nelesh Devendra Vora v. Securities & Exchange Board of India, (P.S. Dinesh Kumar, Presiding
Officer, Meera Swarup, Member (Technical) and Dr Dheeraj Bhatnagar, Member (Technical)),
2025 SCC OnLine SAT 415

Rekhaben Harishkumar Sakariya v. Securities & Exchange Board of India, (P.S. Dinesh Kumar,
Presiding Officer, Meera Swarup, Member (Technical) and Dr Dheeraj Bhatnagar, Member
(Technical)), 2025 SCC OnLine SAT 419

S. Kumar Online Ltd. v. BSE Ltd., (P.S. Dinesh Kumar, Presiding Officer, Meera Swarup, Member
(Technical) and Dr Dheeraj Bhatnagar, Member (Technical)), 2025 SCC OnLine SAT 414

Siddhant Suresh Chandan v. Securities & Exchange Board of India, (P.S. Dinesh Kumar, Presiding
Officer, Meera Swarup, Member (Technical) and Dr Dheeraj Bhatnagar, Member (Technical)),
2025 SCC OnLine SAT 409

Sujit Karkera v. Securities & Exchange Board of India, (P.S. Dinesh Kumar, Presiding Officer, Meera
Swarup, Member (Technical) and Dr Dheeraj Bhatnagar, Member (Technical)), 2025 SCC
OnLine SAT 417

Systematix Commodities Services (P) Ltd. v. Securities & Exchange Board of India, (P.S. Dinesh
Kumar, Presiding Officer, Meera Swarup, Member (Technical) and Dr Dheeraj Bhatnagar,
Member (Technical)), 2025 SCC OnLine SAT 418

Urrshila Kerkar v. Securities & Exchange Board of India, (P.S. Dinesh Kumar, Presiding Officer,
Meera Swarup, Member (Technical) and Dr Dheeraj Bhatnagar, Member (Technical)), 2025 SCC
OnLine SAT 411

Ventura Commodities (P) Ltd. v. Securities & Exchange Board of India, (P.S. Dinesh Kumar,
Presiding Officer, Meera Swarup, Member (Technical) and Dr Dheeraj Bhatnagar, Member
(Technical)), 2025 SCC OnLine SAT 410

Vishnu Prakash Rathore v. Securities & Exchange Board of India, (P.S. Dinesh Kumar, Presiding
Officer, Meera Swarup, Member (Technical) and Dr Dheeraj Bhatnagar, Member (Technical)),
2025 SCC OnLine SAT 416

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826581
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826583
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826589
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826582
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826586
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826872
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826873
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826873
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826875
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826879
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826874
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826869
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826877
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826877
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826878
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826871
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826871
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826870
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826876

- 46 -

Central Acts [2]
Rice (Stock Declaration by Companies or Frms or Individuals) Order, 2008
Forward Contracts (Regulation) Amendment Ordinance, 2008

Central Rule [6]

Removal of (Licensing requirements, Stock Limits and Movement Restrictions) on Specified
Foodstuffs (Fith Amendment) Order, 2008

Rice (Stock Declaration by Companies or Frms or Individuals) Order, 2008

Removal of (Licensing requirements, Stock limits and Movement Restrictions) on Specified
Foodstuffs (Fourth Amendment) Order, 2008

Removal of (Licensing requirements, Stock limits and Movement Restrictions) on Specified
Foodstuffs (Seventh Amendment) Order, 2008

Removal of (Licensing requirements, Stock limits and Movement Restrictions) on Specified
Foodstuffs (Sixth Amendment) Order, 2008

Central Civil Services (Pension) Amendment Rules, 2014

Central Notification [8]
Ministry of Finance [27/2025-Cust (ADD)]
Ministry of Commerce and Industry [Notification No. 24/2025-26]
Ministry of Consumer Affairs [Noti. No. S.O. 2118(E)]
Ministry of Consumer Affairs [Noti. No. S.0. 2247(E)]
Ministry of Consumer Affairs [Noti. No. S.0. 2248(E)]
Ministry of Consumer Affairs [Noti. No. S.O. 2249(E)]
Ministry of Consumer Affairs [Noti. No. S.O. 2302(E)]
Ministry of Personnel Public Grievances and Pensions [Noti. No. G.S.R. 103(E)]

State Act [1]
Goa School Education (Amendment) Act, 2008

State Rules [20]
Internship Scheme for Students of Counselling/Psychology/Social Work/Home Science etc (1)
Rajbhas Prashikshan Evzonn 2008
Dayanand Social Security Scheme - Amended Scheme, 2013 (1)
Infrastructure Loan cum Grant to Educational Institutions (Revised)

One time Grant to Government Aided Educational Institutions who have successfully completed 100
& 75 years of their establishment

Rajiv Awaas Yojana, 2008

Goa Human Rights Commission (salaries, allowances and conditions of service of the officers and
other staff) Rules, 2014

© EBC Publishing Pvt Ltd


https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826926
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826927
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826927
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826843
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826843
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826844
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826845
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826845
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826846
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826846
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826847
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826847
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826848
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002824808
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002824809
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002824810
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002824811
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002824812
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002824813
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002824814
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002824815
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826928
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826849
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826850
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826851
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826852
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826853
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826853
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826854
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826855
https://www.scconline.com/DocumentLink.aspx?q=JTXT-9002826855

-47 -

Government of Goa, Department of Information and Publicity, Group ‘B’, Non-Ministerial, Non-
Gazetted post, Recruitment Rules, 2014

Government of Goa, Office of the Commissioner of Labour and Employment, Group ‘A’, Gazetted
posts, Recruitment Rules, 2008

Goa Police Subordinate Service (Discipline and Appeal) (Amendment) Rules, 2014

Government of Goa, Office of the Director General of Police, Group ‘C’, Non-Gazetted, Non-
Ministerial post, Recruitment Rules, 2014 (1)

Government of Goa, Secretariat, Goa General Service, Group ‘B’, Gazetted post, Recruitment Rules,
2014

Government of Goa, Department of Tourism, Goa General Service, Group ‘B’, Gazetted posts,
Recruitment Rules, 2014

Government of Goa, Office of the Commandant General Home Guards and Director of Civil Defence,
Group ‘B’, Non-Gazetted, Non-Ministerial post, Recruitment Rules, 2014

Goa Town and Country Planning (Public projects/schemes/development works by the Government)
(Amendment) Rules, 2008

Goa State Civil Service (Grant of leave to seek employment in India or abroad) (Fifth Amendment)
Rules, 2014

Goa Rural Improvement and Welfare Cess (Amendment) Rules, 2008

Goa State Working Journalists Welfare Scheme (Amendment) Rules, 2008
Goa Motor Vehicles (Amendment) Rules, 2008

Goa Factories (Occupational Safety and Health Audit) Rules, 2014
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Follow us:-
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Twitter - https://twitter.com/scconline
YouTube - https://www.youtube.com/user/thescconline
Facebook - https://www.facebook.com/scc.online
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